
3031 Oral Answers 13 MAY 1953 Oral Answers 303a

to the Planning Commission, 
there will be a capacity of 51,326 
and production of 46,193 by
1955— 56.
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Slari iasaol: May 1 know whether all 
the parts required for the manufacture

of diesel engines are manufactured in 
India or some of them nre imported 
from foreign countries?

Shri Karmarkar: Most of the parti
I think, but I should like to inform 
myself better.

Shri S. C. SamanU: May  I know 
whether the diesel engine manufactur­
ing companies a» mentioned in the 
statement will be affected in any way 
by the coming into production of the 
Machine Tool factory? If so. will any 
protection be granted to these compa­
nies?

Shri Karmarkar: I do not think the 
Machine Tools Corporation will affect 
the maniffacture of diesel engines.
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* Shri Karmariuur: I should like to And 
that out, but in the near future, within 
about a year's time.

Cultivators of  Assam affected by 
Passport System

*Zm. Shri Rishang Keishing: WiU 
the Prime Minister be pleased to state;

(a) whether the  attention  of the 
Government of India has been drawn 
to the fact that several cultivators of 
Assam near the Pakistan border could 
not harvest the  paddy  crops from 
their lande last wtnter due to the 
introduction of passport system;

(b) if so, what the number of cul­
tivators and acreage of land so affec­
ted are and also the quantity of paddy 
lost thereby;

(c) whether it is a tact that the 
authorities of East Pakistan have re­
fused to issue visas to these culti­
vators to cultivate their lands In this 
season;

(d) whether  the  Government  of 
India have taken up this matter with 
the Government of Pakistan ; and

(e) if so, what  are  the  results 
thereof ?

The Parliametttary Secretary |o the 
Prime Miaialer (Shri J. N. Hanrlka):
(a) Yes, due to the inadequate issue of 
category *A* visas to  them  by  the 
Pakistan authoritiei.
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(b) Complete figures are not avail­
able. In two districts of Assam, Viz, 
Goalpara and Cachar, 206 cultivators 
were affected, involving 366 acres of 
land, and a loss of 4364  nxaunds  of 
paddy and 68 maunds of mustard.

(c) We understand that there  has
been great delay in the issue of Cate­
gory ‘A’ visas to these cultivators, and 
that only a few visas have so far been 
issued. . -

(d) and (e). The matter has been 
taken up with the Government of East 
Bengal by .the Governmtnt of Assam.
It was also brought to the notice of 
the Pakistan representatives at. the re­
cent Passport  Conference, ' and  the 
latter promised to remedy it.

Sbri Rishang Keistaiiigr May I know 
if the Government of India have ren­
dered any help to these affected fami­
lies? .

The Prime Minister (Shri Jawahar- 
lal Nehru): The Government of India 
are not in direct touch with the mat­
ter.  It is the Government of Assam 
that is dealing with it, and we are 
not aware if they have given  any 
special help to them.

Shri Rishang KeisCiing: May I know, 
Sir, whether these people in future 
can cultivate their lands?

Shri Jawaharlal Nehru: That is our 
contention, that they can and should.

K. M. T. Troops  in  Burma

ShM A. N. Vidyalankar: WiU 
the Prime  Minlsier be  pleased to
state: ' -

(a) whether it is a fact that he, in 
a recent interview with the Press at
Dum Dum made a reference to  the 
existence of KMT Troops within the 
Burmese borders; .  ‘

(b) whether he had also stated that 
these KMT troops had been receiving, 
almost  regularly,  the  supplies  of 
arms and ammunition from Formosa;

(c) whether  the  Government  of 
India consider that the presence of 
these hostile foreign troops in Burma 
constitutes a threat directly to  Bur­
mese security and also indirectly  to 
Indian security ;

(d) if so, whether the Government 
of India have lodged any  protests; 
antf

whvt ifitês the Indian Govern­
ment have taken in this matter?

The Prime MiiUster (Shri lawakar- 
lal Nehru): (a) to (e). The presence

of K.M.T. Troops on the Burmese bor­
der wtfs. fully discmssed in ihe United 
Nations on a complaint by the Govern­
ment of Burma. A resolution wag pass­
ed by the General Assembly almost 
unanimously. The Indian  Delegation 
supported this resolution. A copy  of 
this resolution is" placed on the Table 
of the House.  [See Appendix XI, an- 
nexure No. 59]

Shri A. N. Vidyalankar: Who is there 
to enforce the U.N. Resolution? In the 
Resolution it is stated: ‘Declares that 
these foreign forces rtiust be disarmed 
and either agree to internment or leave 
the Union of Burma forthwith*. If they 
do not do so who is going to enforce 
the Resolution?

Shri Jawaharlal Nehru: That is for 
the U.N. to determine at that time. .1 
can hardly speak on behalf of the U.N. 
in this matter. *  ^

Shri A. N. Vidyalankar: The resolu­
tion urges all States to afford the Go­
vernment of the Union of Burma ott 
its request all the assistance in their 
power to facilitate by peaceful n\eans 
the evacuation of these forces  from 
Burma. May I know-whether the Go­
vernment of India are going to fur­
nish any such assistance to the Gov­
ernment of Burma in order  to  get 
these forces evacuated  by  peaceful 
means?

Shri Jawaharlal Nehru: The Govern­
ment. of India have been in close touch 
with the Government of  Burma  on 
this subject and have endeavoured ta 
give them such cooperation  as  they 
could. But they are not in a position 
directly to help in the evacuation  of 
forces on the BurThese-Chinese border. 
That presumably refers to the count­
ries which can do so, which are geo­
graphically so situated, or otherwise.

Shri Raghiiramaiah: May  I know 
Sir, whether even after the  resolu­
tion passed by the U.N. the supply of 
arms and ammunition from Formosa 
is still continuing? Have the Govern­
ment of India have been in close touch 
subject? .  .

Mr. Deputsr-Speaker: How does  it 
arise out of this?

Shri Raghuramaiah: This question re­
lates to supply of arms and ammuni­
tion from Formosa. No time-limit is 
fixed. I would like to know the pre­
sent position.  ■  •

Mr. Depoty-Speaker: Arising out of
(b).

Shri Iftwmhariai Nehnii Well, we 
have no dirtct irtforraatlon on that 
subject. Sir




